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INTROIlJCTICN 

I,the Chairman, l.Jmmittee on the Nelf1rc: of Scheduled 

castes and Scheduled Tribes, having been authorised by· the 

Committ:ae to submit the O ~  on .theirbehalf, present this 

Twenty-Fi.rst Report (Tenth Lok S abha) on the Mir:listry of Human 

Resource Development (Department of Education) -Reservations 

for and employment of Scheduled cast·es and Scheduled Tribes in 

Kendriya Vidyalaya Sangathan and Kendriya Vidyalayas including 

reservations for Se/ST in admission therein. 

2. The Committee took the evidence of the representatives 

of the Minis·try of Human Res ource Development (Department of 

E ~  Kendriya Vidyalaya Sangathan on 28.1.1993 and 

~  The Committee wishto ·express their thanks to tpe 

officers of ·the Ministry of Human Resource Development (Department 

of Education) and Kendriya Vidyalaya Sangathan for placing 
I 

before the Committee material and information the ~  
I 

~  in connection with the examination of the subject. 

3.· The Report was conSidered and adopted by the Committee 

on 15th April, 1993. 

4. A l ~Y of conclusions/recommendations contained in 
the Report is appended (Appendix). 

A ~ V~ TE  C:"Py .. I" a -h Ci'3 
a:trman ~ -",..-, 

New Delhi 

April. 1993 

Vaisakha, 1915(S) 

Committee on the Welfare of 
S chedul ed Castes and 
Scheduled Tribes. 



CHAPTER-I -------- • 

~ NI~ '.TI9N:\L SET UP 

( 

f" Kendri ya Vidyalaya San gathan was re gis tered as a S~  ety under 
• 

Lthe soc1et_eh LRegistrati80 .\ct ~ I  of 1860 on ~ ~~  1965 wi1!h \ the 

• 

~S  
.of opening and managing the Central Scho'Jls, henceforth 

called Kendri ya Vi dyalayas wi 1h -'the .-f':lll.)Wing 'Jbj ectives 

i) to cater to educational needs of the Children of 

transferable Central ~  employees including 

.DefenGe and Para-Military ~ l by providing 

a common programme of education: 

ii) to pursue excellence and set pace 1n the field of 

school education. 

iii) to ini tiate and promote experimen tation and 

~  in education in collab'Jration wi th 

o th et' bodi es Ii ke th e eSSE an d NCER T etc. 

i v) to develop the spirit of national ~ l  and 
. , . 

create a sense of Indianness among children. 

1.2 The Sangathan is wholly financed from the non-plan 

funds of the ~  of India. The office of the 
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Sangathan will be situated' in Delhi or at such other 

place or places as the Sangathan shall determine. 

1.3 'The Sangathan funeti ')ns thr )ugh a Bnard ')f G'Jvernors 
~  its ~  bQdy. ' 

Tho Minister '  . of Human Resource Development in 

charge of the Kendriya Vidyalaya Scheme is the Chaiman 

of the Sangath;m. The Vice-Chairman is an officer of 

the Ministry of Hll'Tlan Resource Develooment n')minated 

by the Government of India. The other Members are 

app')inted by the (bvernment of India ~ am')ngst 

seni')r officers of the Mini·stries of Fin a1ce, Defence, 

Urban Development and Ministry of Personnel as well as 

dis tin guished educ a tionis ts incl udin 9 represen tati ves 
, ' 

of the Central Board of Secondary Education, NCERT, 

State Governments and three Members af Parliament. 

, , 
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B. BOARD OF ~RNOR  

1.4 The Board of' Govern.::>r5 of Kendriya Vidyal aya 

Sangathan is charged with the responsibility of carrying 

out the objectives of'the Sangathn as set forth in the 

Memorandum of Association. The Board is respmsiblo 

fl)r the management of all affnirs and .,nDds of the 

Sangathan and has the authority t"') exeroise all the 

power 0f the Sangathn. Rule 19 regarding the c')mp')sition 

of the Board of Governors inter-alia prJVides that 
~ 

one or more· members of the S ~ may be nominated by the 

Ministry of Human Resources Development for this purpose ~  

time to time, 

\ 

1.5 The Committee wanted to know whether SCjST 

Merrbers are included in the Governing Body of Kendriyn 

Vidyalaya Sangathn. In reply the Ministry of Human 
,  i 

R ~  Development stated that : 

"There is no such stipulat!:m for 
membership I)f the Governing Body. It 
is als 0 not c')ns idered necessary. 
There are enough safeguards inbuilt 
in the systom in the matter of 
appointments/admiss ion to SC/ST in 
Kendriya Vidyalaya S angathan. rl 

1.6 However the Committee have been informed 

that the present Board of Governors includes one 

Scheduled Tribe Member. 



. ,1,,, 

'1.7 The Committee are informed that there is n,) 

j 'stipulation for including SC/ST members in the g:lVerning 

I body and the pres ent. B9ard of G'1Vernors includes one .3T 
, . " 

\ member. They are not C!'vmvincod with the argument ·)f 
I 

\ the Ministry that there are en"uSJh safJguards inbuilt in 

i the system in the matter of apPointments/admission t') Se/ST , 
I I in Kendriya Vidyalaya Sangathan. The Committee nJto 
, that according to provision ·of the rules relating tl 
I ' 

! composition pf the Board 0f ~  one or more mombers 
i .'., . . 
i of the S angathan may be nominatqd by the Gwernment ,Jf' 
, 

I India '1:1 the Board of 
• 
! the management of the 
I  ' 

Governors from time to time f:Jr 
i,\.. 

I~  of the ~  Vidyal aya, .. 

! They, therefore, recommend that a suitable, provisi')n mc1Y 
I be in corporata:f in the Rules that at least one member.; 
, , ~  

each from SC and ST category of comparable status sh;:lll 

, 

be nominated to. the Board of Governors of Kendriya Yidyal aya 

\sangathan so that the interests of S.CjST people are taken 

! care of. 
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CHAPI'ER.- II ----_ .. .-.-._----
R I Sl~T ~ ~  ~ ~ ~ 

. ~~  ~ A~~ ~ ~~ l  ~ ~ I  ~l  .tJ'l.e. fv1.iJ.li.!!.t...rL 

2.1 T0::;: C,:)rrmitteo. wanted t'J krcw.p$ t:J h')w the Department 
11 \ " .... '_ • 

of Educati::ln ens ure the strict c 'Jrnpliance 'Jf ~ 

reservati'Jn orders by Kendriya Vidyalaya San-gathan. In reply 

the Ministry stated that quartGr.ly rep')rts 'In the 
, . 
implementati')n of reservati'JO 'Jrdars in Kcndriya 

Vidyalaya Sangathan are obtained by the ur Divisi'Jn 

of the D'epartment of Education which are 

sutmitted t'J Liaison Officor for SC/5f of tho Deptt. 

2.2 Tho Corrmittee r.ave ~  informed tht'lt the l))puty 

Secr0tary/Director(Admn.) in the Department 'Jf . . 

Education has ~  nominated as the Liais":'n Officer 

for ~ ST  A'r! ~ ST Cell is functioning under the 

charge of a Deputy Education Advisor (Dy.Secratary 

Planning). The T~  or the Cell is as under :-
a) Asstt. Director -1 

b) Senior Invest·igat'Jr-2 

c) Statistical Asstt.-l 

Th0 Cell is functioning f'Jr more ~  5 years. 

The presunt Divisional Head in charge of th0 Cell 
,', 

1 



i.e. Deputy Educatiol)al [,dV1ser(Planning) l'i910n9s to 

SC. 

Liais.orr Officer and:J:,/ST Cell in Kendriya Vidyalaya 

San Qathan 

2.3 When asked whether there is any LiaisC'n Officer 
, 

'and Special Cell for SCs and STs in Central/Zonal/ 

Regional Offices of Kendriya Vidyalaya Sangathan 

to moni tor the implementation 0f Resorvati0n P0licy; 
• 

the Ministry replied in affirmative. 

2.4 The COOImittee have been informed that the Deputy 

(' 

Comrni ssioner(Admn.) in the Kendri ya Vidya laya S.an gathan 

Head Quarter is the Liaisorr Officer. He looks after 

the functioning of implementation of reservation policy 

in Kenciriya Vidyalaya Sangathan. Section Officer of the 

Cell is a' S~ l  Caste. Asstt. Cammissioner in 
WAO 

Re giona1 Officello:>k 5 after reservati')n policy. 

2.5 The Committee have been informed that the role of 

Liaisrtn-. Officer so far has bean to receive necessary 

reports and returns fr')m variaus . ~ I ~I  off ices 



7· 
I 

and oversee that the reservation policy is implemented 

by them. Observations are sent to the ~  :)uth'Tt).·1t1 

as and when they c •• to the notico of the Department. 

However, the Dep"3rtmon tis consider in 9 feasibi 11 ty of 

~  an afficar :charged with the respons,ibi11ty • . . ,/. 



RgSTERS 

), t: The Committe.R,':have been inf::>Imed that rosters aro 

being maintained by the Kendriya Vidyalaya ~  

both for direct recrui tnent cJnd promqti:m. !hay have 

",Iso been informed that the l ~  ~  frequently 

inspects the rosters and hringsto the notice of tho 

respective authorities, the ~  

in the maintenance "f rosters!i It has ':-tlsr.-: beeF} ~  th.:':t 

L written rec')rds of the inspecti')ns and action there'Jn, 
,.. ~ 

it is difficult to :malys(. the findings and c )mpl ~ ~  

ac tion to in tr"duc e written 

formats for inspection i.e ~ ~ taken. 

2.7 On being asked since when the rosters are being 

maintained in Kendriya Vidyalaya Sangathan, the Ministry 

replied that for appointment, promotion, seniority etc. 
. The 

rosters are main tained since 19 August 1971. /Ministry 

also stat0d that for all the teaching and non-teaching 

oosts other than GroUp D employees 4') point roster and 

for Gr'J l..b D 100 point roster is follo\ved. 



2.8 The Commi ttee painted out that as per C-overnment 
Gr)up 

of India's· instructions 'the recrui'bnent of/'C' and 'Of 
, ' 

Q:::>ll> Empl::>yees is done on regional basis by following 

100 point r0sters. aAd ~ ~ wan ted to know the 

reasons for not following these orders. In reply the 

Ministry stat3d that the 100 point roster is f-=>llowed 

for all Group '0' posts. ~  tf. Group fC' 

posts is done by inviting applications from the 

candidates through open advertisement. Moreover. the 

Re gional Office has a juri sdi c ti:m over more than 

one State, hence a 40 point roster is maintained for 

category 'e' posts. 

2.9 In rep).y to" ,3 similar qUQstion, the representative 
.. 

of Ministry of Human Reso,qrce Development stated durin 9 

evidence: 
'.' ... ' \, . 

.. ' 

"We are f::>llowing 40 point because 
we are advertising it on all India 
basis. The TGT, Primary Teachers, 
come under Or'lJ p  C and for the 
teaching communi ty for whim 
transfers take place allover the 
country, we have a ~  all-tndia 
cadre and that is why we have this 
40 ~  roster". 



-, (} -

.comp l3ints/Grieyance§ 

2.10 'The ~  tt7!e wanted ~ O  the number of 

complain ts/represen tations/su ~  rec'eived 

fr':)m SC/S T Emp l':)yees in Speci.al Cell for SCs and 

STs during the ~ ~ 1989, 1990 and 1991 and their 

n·ature. In reply the ~  under: 

Year No.of complaints/ 
Representations/ 
Suonestions 
recoi ved fr om 
sets Temp loyees 
1n special cell 
for S ST ~ .. 

Nature of 
.'·.:eft 
complaints 

Time for 
disposal 

• 

--,;..-.. ..... --------------------------------------.------------
1989 ~  

1990 29 

1991 24 

Re garding 
App':lin1mentj 
Pr om')tion/ 
harrasement 

-do-

-do-

Wi 'thin one inon the 

-do-

-do-



-" -
2.11 The ~~  have be.)n inf:)rmod that r)stors ::\r.:.: 

being ~  by Kandriya V l ~ S ~  f)r b ~  

direct recruitment nnd pr-:)motion. They hnva <lls:J ~  

informed th.Jt the liais')O officor frequently inspucts th\') 

rosters and brings t') the n:)ti,e 'If the reS pcctivc ~  Jri tiQs 

the ~ ~  in thQ mainton3nce of 

rosters. The C lmmi ttce n )to with c'mcorn thnt f0r w.:tnt 

of written records ~  the ins pocti 'ns <lnd '"'.cti "n thorcnn, 

it is difficult to analyse the findin:]s and c')lllpl:lints. 

They recommend that the Ministry s h)uld ~ YlI'i ttcn 

f'Jrmats for inspection and suitClble acti':.m ~ taken ):1 thQ 

basis 'If the findings. 

2.12 Tho ~  observe that the number )f 

complaints/representatirms and sug]esti'?ns received from 

~ ST empl ayees in regard to their appointment/promJti:'O 

and harassment amount to 61, 29 and 24 in the years 1989, 

1990 and 1991 respectively. They recommend that a 

soparate c'Jmplaint/grievance register shJuld be ~  

tJ record the complaints as and when rocoivod and steps 

taken for their prompt disposal. 



.. 

.  I __ -

-.. __ ...... -._-

Reseryatign in Services 

Direct Reguitro@Ilt and PromotiQ.c. 
( 

3.1 The Commi ttee ~ informed that the reservati"n 

policy in f,3v'Jur of SCs and SIs is applicab10 for 

appointment tJf taacherc; a§ well ~  Secret.::!rial Strtff 

thr'Jugt direct recrui tmont as well as by pr')motion • 

.\S per Governmont of India ~  15% posts 

are reserved for SC ~  for 5T in' direct recrui tnen t 

as well as in promotion respe·ctival¥ liin'cQ 8th June,1970 

which is being followed in Kendriya Vidyalya Sangathan 

3.2 The Staff posi tion both teaching as well as non-

teaching furnished by Kendriya Vidyalya Sangathan as ~  

30.4.92 is as under:-
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3.3 I~ is Observ!?c.: from the above statement that in 

respect 0: ~~  of 3,]1 categories the representation Of 

Schedu le:1 ~~  ~S and Schedu led Tribes, is much below-
at present 

the,n th'? :c'c<;uired q 'ota. Tl:lere isLno 'Schedu led Caste or 

Schedl..lled Tr'ibe Vice Principa1' in the KVS. 

3.4 Th,· CommittGG ' are informed that the reason for 

shortfall a,!'0 :-

(i) Insufficient availability of qualified 
SC/ST candidates. 

(ii) Vnwi llin-:rness of selected SC/ST candidates 
to join or remain in service as they also 
find other opportunities. This is because 
the teaching profession requires high ' 
educational qualifications and S~ ST candi-
dat es pos sessiRg them are sc.::trCa. •• 

3.5 In reply to a question regarding poor performance 

of Kendriya Vidayalaya Sangathan in recruitment Of SCs and 

STs, th0 l''')I?oresentati ve of Ministry stated during ~  

"tiUl. 1989 •••••• att"Jrilpts .. ere made to recruit the r.>ersons 

Of SCs an(; STs category. Unfortunately, Ibecause of certain 

qualific2 ~  requir'Jd for the purpose of teaching and 

because of other facilities, other members being available, 

not m2.ny c:-.n".1idate.: were wi lling to take up teachin9 as a 

profession. V:e have instances where the Sangathan was 

S ~ to gO in for de-reservation to fill up the 

vacancy.. • • ••. As i·-ar as SC people are concerned we are 

likely to {ill up all the vacancies that we have advertised 

in May, 1992, we are st i 11 d".fi cient in the ca.e Of ST." 
• 
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3.6 ',On bein.g __ pointed out ,that one of the reasons 

for hu ge shortfall of staff in respec t of S T 

Category in Kendriya Vidyalaya Sangathan is that 

they are not following 100 point roster in recruiting 

Group tc' even in tribal dominated regions. 

-., ~ the wij;ness stated durin g 

evidence: 

"This recrui 'bnent is linked with the cadre 
because of the na ture 0 f job and this is spread' 
allover the country". 

He added, 

"We have a problem of All India cadre, which 
means promotion, transfer take place' oli 'all 
India basi s .1. 

3.1 The Canmi ttEle "bs'et-ved that unless some 

regional recrui tments are made in a l ~l  

manner, the vacancies of Cl,ass III andY postsin 
reserved cate gories would remain 
l -: ..... unfilled. T ~  . the wi mess r:ea<:ted 

during evidence-as follows:-, 

"if we are to chan ge for Group C from 
40 point to 100 point (roster) then the 

~  Yklich the SCs/STs are getting 
in a particular'region would be lost; 
then he can not apply elsewhere". 



·-, b  . 

3.8 The Committee are deeply l ~  to n':rCG 

that there has been huge shortfalls both in direct 

recruitment and in vacancies filled thr)uah ~ ~  in 

KVS which are attributed t')inSuff icient availability)f .. 
l ~  SCjST candidates and unwillingness of selected 

SC/ST candidates to join or remcdn in service as they ulso 

find other opportunities. The representative 0f the 

Ministry admitted during evidenco that because 0f 

certain required qualificatLms many candidates were n::)t 

willing to take UR teaching as a pr0fession which resulted 

in huge shortfall of SelST category and the Sangathan 

was c::mstrained to go in for ~ ~  1..:1 fill ITO 

the ~ ~  The:· reaS ons are hardly c·)nvincing· 

to the Committee. They regret to point out that in 

case of sr candidates particularly tha shortfall 'i,s 
mounting. They recommend that all 0ut efforts sh.luld 

be made to ensure prescribed represantcltl:>n ::.1f ~ ST  . 

in the I services 'Jf Kendriya V l~ S angathan 

without further delay. 

3.9 The Committee further ~  that as 
, .. \ 
, .' \. 

per Gwernment instructions whenever circumstances 
', .. 

demand, vacancies reserved SCs qnd STs sh)uld be .. 

intercharged. 
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3.10 The C,)mmittee have been inftJrm;}d that due 

to all India Cadre "f Gr')up C p'">sts in Kcndriya 

Vidyal aya S angathn 40 p:Jint r')ster is being followed 

for recruitment to thasQ posts. The Committee str1ngly 

fool that recruitment to Group C p')Stsh'Juld be made 

on 10cal/rcgi0nal basis by following 100 point roster 

because in tribal ~ dominated areaS. the l l ~  

of candidatlls will be much more t han when the 

recruitment is ':m ,all India Basis. The Corrmittee, 

therefore. recommend that in view of the huge sh·Jrtfnll in 

Group 'C' posts in ~  a Vidvalaya Sangathan 
('.". ',StL . 
.) I W  \ 

recruitment should be made!regi')nwise with 100 point 
.,. 

roster so that more and more cnndidatos fr)m SCp T 

category are available to wilSe of the backl,.Jg. 
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9HAPT'=!l -I V 

REC:-;iJITMENT PRCCEOJRE 

L, ; ~ V  asked ~ ~  the recruitment policy in Kendriya 

Vidyalaya Sangathan for selection of Secretarial and 

Teaching Personnel the Ministr/.t HRD inf'.rmed th,at the 

recrui tmccrt of teaching and non-teaching posts in KVS is 

made on .\11 India basis and the vacancies under direct 

recruitment quota are Eldvertised in local and ~ l 

tiewspapcl's through out the Country 'and also in Employment 

News (Weekly). The application are cOllected centrally to 

grade tiL.: candidates for short listing them for being 

called ~  int crvie\'j and an Expert Committee for int arvi ew 

is constituted for selecting the teachers. 

4.'2 on being asked ~  to .,'1 '  . what, relaxations 
to Se/ST candidates 

are ~  Iso, far as minimum qUalification is concerned, 

the l~  of the Ministry stated during evidence. 

~  is no relaxation for se and ST in respect of minimum 

qualification for the interview,; but in terms of their 

performance in the interview, we do try to go as far 

below as l ~ 

, .. '. 
4.3 . RogC:irding the method of selection ef candidates the 

~ , 

Committee ','Jere informed that candidates are selected through 

duly cdnstituted selection Committees, thrOUgh interviews/ 

tests. 
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4.4 When asked Y'Jhat about the percentage of marks, the 

wi tnos s ,;.-cp Ii ~  ~ evir1ence : 

:tTh(1rC is no m0ntion of percentage of marks for 
th .. I.primary teachers, their qualification is just 
pass mark, but percentage of mark has been 
monti on.::d in TGr." 

4.5 The \.:1 tnesse further clLari fied: 

4.6 

graduate' 

tIn ~  Of selection, when they are called 
fOr the ~  and whijn we try to select the 
candidates, we do two things. In one case, we 
invite only in the ratio of 1;8 and in the" other 
case, we invite in the ratio of 1;10 even though 
wc may stop for the general candidates at a 
higher percentage de.-pending upon the performance 
~  ~  qualifications. In the case 
of SC and ST candidates, we do not want to 
r9Se tricti:?ursel ves to any ~  of marks but 
VIC ~ l  like to comedOwn ~ much as possible 
Clnd even the minimum qualification prescribed CGUld be . 
relaxed and take as many as possible so that .we 
arc able to fill up the vacancies. In ene case, 
the desire is to take the best possible and :tn 
the other case, the desire is to fill up the 
vacancies. That is the sort of approach that we 
arc making." 

The '.."Ii tDess further elaborated : 

"The .;ipproach is totally different. In One case, it 
is i:':one by selection test. We have a large number 
of applications. We do this in order to see that 
a l::nited numb<2r of candidates are called for. In 
oth::r case, Vie hdve to fill UJ.' as much vacancies as 
po:.siblc. As f .... 'as primary teachers "are concerned, 
there is nO such percentage of marks prescribed. 
O ~  is 45 percent. We,have to 
restrict to that. But we.will be willing to ccme-
down and tetke anybody who is avai lable and put him 
~  There, we do not put him to' such Vigorous 
tests during thJ process of selecti6n •• 



,;, 0--~ 

The ':i tn es s .:tdclc-d : 

4.7 ;",'1;:: don't go beyond 40 percent." 

l ~  thG Committee specifically pointed out that 

after givin0 5 percent ~  only -thc&eSC/ST 

~  ',.no ha'!;;? lsecured, less than 40 percent marks' 

will no ': .bucallcd for interview, the witness replied 

in aff-i.,rm.Jtive. 
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E. ,BECRJI rr .. ~T Bc.\RDLSELEg}:.m , 

for ~ posts 
.' 

4.8 The: Commi tt 00 \"vere informed that candidates ~  

, ~l  ~ :: hzough ~  constituted SelectionCommi ttees. 

The follo':1n::,; is the composition of the Selection'Board 

in T ~  post s 

TAACHIN-3 

1. 

3. 

4. 

5, 

6. 

E ~ l Administrator/ 
Eminent Educa-:ionist 

SC/ST Of fi c or 

Lady Officer 

Member of Minority Community 

Subject Experts in the cOncerned 
subjects 

KVS Officer 

NCN-TEAcrgl!Q 

1. Commi ssioner /Jt •. ,::o:Tlrnr(Admn.)-I 
DC(Admn.) 

2. S ~T Of:icer from MHRD 

3. Senior' Officer of KVS Hqrs. 
an.::,! front 5i st er organi sat ions 
11 ~ j.J CEnT /NI EP. \/ CBS E 

4. Lady O:ficer 

5. KVS Officer 

Chairmall 

Member 

Member 

Membe-r 

Members 

Membe.r-Secretary 

Chairman 

Member 

Member 

Member 

Member-Secretary 

4.9 ThG Committee were also informed that SC/ST 

member is always associated with the sed..:.,::'"ion process. 
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R l ~  th:-':;u("stions that are asked in interview 

the r/?!"r": cntative of the Ministry stated during evidence: 

. ' 

itFol-:' !10st-g!'c1duate teachers, questions are on the 
subj oct becau se knowledge of hi s subj ect is very 
im;->ortant an.:l he has to teach at the university 
L'vel and saL:: is the case with the TGTs. In the 

~  of ~  teachers, questions are On general 
a' .. :arcness like ".vhaf is education, etc. because 
after all, a ~  teacher is an ordinary 

~  teacher in any subject with B.ED ~  

His task is (Jeneral awareness. If a person is 
a graduate in three subjects, it is not necessary 
that he will be asked to teach only in those 
throB subjects. He may be asked to teach any 
subject in the primary classes. So, my require-
ment will be general awareness SO far as subjects 
arc concerned. Therefore, questions will ~  a 
very very general nature. The basic point is 
whether he can carry the children alongwith him 
or not because the primary stage is the formative 

~  and children are forced ~ that stage trying 
to grapple what education ia so, the teacher 
shoul" be able to guide the children. "' 

Th:::o ~  added: 

:'Por post-graduate, we have subject competence 
~ in inter'!i ~  out of 100 marks I 50 marks are 

for subject cor.1patence, communication skill and 
bilingual competence -because he has to teach in 
En Jli-&h and Hindi in higher classes -and general 

~  ana participation in{ curricular' ~ ... 
activitiGs carry ten plus ten marks respectivQly. 
~  Ccln ensure? fair play and uniformity in the 
st'::'(}Cbl'd of qu::·stions asked by broadly outlining, 
th:-: syllabus O'Jt of which these questions should 
b,") 2iSkcd, sO l~ as subject c.ompet ence 'is cnncerned. 
A<;i. rl..;'gards cO::1li1unicati on ski 115, e:;ctra-curricu lar 
act.ivitios etc. we cannot, prObably, think'of a 
modC'l question, syllabus, etc." 

On being asked whether separate interviews for ,5C/ST 

canEiidate held in different dates. The witn·ess .replied: 

r"'/le, have separate interviews for thea. The interview 
Committee is the same, but there are different dates. 
If the date is the same, as it may happen sometimes, 
int crvi ew is separat e for SC and ST candidat as and 
ING koe'") the time di fferent." 
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.c.tfJ! TER V 

Backlgg Position of SCtST in Kendriya V:ldyaglaya Sangclthan 

5.1 When the Ccmmitteewrmted to know aoout the 

backlog figures of setsT vacancies sepClrC'ltaly since 1987 

~  per ~  the Ministry af HRD, furnished the following . 
s tatemen t:_ 
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5.2 It is observed from the statement that theae 3re still 
backlog vacancies in respect of principal, PGT, TGT and PRT.' 

.! • . , :. ~ . 
".. . .,{ . . . -. -.. .... . . .... --....-..... 

When ~  whether any Specia 1 Recruitment has b.}Q:1 

undertaken by Kendriya Vidyalaya Sangathan for Schedu 10d 

C,-:sccs and Sch()duled Tribes the Ministry, H1D stated 

that Special A ~ to clear the backlog vac,::mcics 

I in t caching and non-teachnig posts reserved for 

SCjST has been ~  in the local/Regional News Pa?ers 

throughout t he Country including Employment News (WeeklY) 

On 30.5.1992 and 6.6.1992 respectively. RBcruitment is 

under process. 
/ 

It ~  7 The witnGss clarified during evidence : ... 

aWe. had a (Specia l)drive in 1989 al'lll anpther in 
1992 whi:h is more relevant. In 1992, as I 

L exp L:lined I'.j... earlier, we .... nt in for two advertise-
~  onc in the month of May, 1992 exclusively 
for SCs 2nd STs and the other in the month of 
July, 1992 for general candidates as also the 
Schedu led Cast es and Schedu led Tribes :-

, ." 
.' 

'" 

No. 

The information in/espect of special recruitment 
drive of identified backlog vacancies done in May, 
1992 is given below:-

• 

of Posts No. of applications No. of eliJiblc 
Jdvortised ~ l ~  

sf 
¥.-andi dC!lls .... H 

SC--'" .• '5r-'-' . SC SC· .::iT 
165 161 5985 998 4378 585 

209 162 6458 785 47ft -. 575 

102 66 761 126 516 93 

168 125 2870 306 2020 178 



.... 
~., 

No. Of candidates No, of candidates. NO. ~ (.;.:1ndidates 
called for inter- appeared in the scL:ctcd 

V ~ ~  s1 !e Sf ~ ~ ------ST 

~ T 4378 585 3019 368 165 86 

TGTs 4702 575 2119 259 209 62 

Misc. 516 93 316 51 50 09 

PGT 2020 178 624 35 168 18 



proc./p.3 
dt.15.3.93 

L he must 

5. ~ l Y  ,above stEftem(mt the witness 

stated during evidence 

. "Sir, thera has been less selection in the 
category of STsthan what was advertised for, 
although, the nurilbcr of candidates who appearcd 
for the interview would have: possibly fulfilled 
a greater number of selections. Thero is a 
gap,betweentha number of candidates who 
appeared for the ~  for ST and the 
number of candidates who were finally l~  
So, one argument could ~  we ~l  have 
selected more. Unfortunately, wt:' havo a rule 
by which in the interview itself the candidates 
may be eligible f'ors election but when the';, , 
-interview is being conducted,/ have a 
minimum of 40 percent marks Defore he can be 
fi0ally..sele.ted. Because of these rales, 
thOse. cahdidates who' fail to get 40 percent 
mar,ks in the interview were not sol ected. N 

J..J 

~  7  . 1 , The· Secretary, Ministry' of Human Res ources Devolop-
• 

roc./p.5 
t.15.3.93 

mant, also stated: 
. 1· 

. \. 
"In the interview, that 40 perqent mark are 
apparently qualifying mark •• So they 
are not, able to, qualify." 

. , 

The ~~  ,out that, while the 

educational l ~  are fulfilled by the candidatos, 

then this 40 percent ~ for interview should not be 

followed. In reply the wJ.tness -stated during evidence: 
1 ~ 

"I would like to make one point clear that 
qualifications have been prescribed b¥ the 
Board of Governors., After thnt ~ l 

qualification are cons idered. They are 
scrutinised by the SelectionCorrrnittee 
because there are other essential qUCllifi-
'cations for the post of teacher and the 
Committee ~l  the directions given by 
the Board of Governors. For the post of 
teacher minimum 45% marks are prescfibed 
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proc./p.7 
dt.l5.3.93 

L are -
L.; q , , . -. 

for ~  candidates from General category 
and 5% rGlaxati,on is given to S CIST candi-
dates, i.e. 40% marks:1 prescribed for them." 

The Committee pointed out that at least for the 
I 

post of teacher and other class III !,{\sts selection 
been 

could not haveldone on the basis of marks acquir,;}d by 

them in written test or otherwis e without intorview. In 

this regard the witness replied during evidence : 

ftI l ~  suggest'that quite.,apart from 
their getting an academic qualification, making 
them eligible for beitlgconsiderad as a candi-
date for appointment ~  must alSO have the 
necessary skill to communicate to thG students. 
Bacause after all it is 'a very sacred duty 
which they have to perform. In addition, 
different Univers i ties, different-Tnsti tutions 
have different ways of' marking. Now there 
has to be some harmonisation and it is that . 
harmonisation which is attempted through the 
proceSs of Selection Committee. If ~  could 
not have the Selection Committee then one 
~  not be able to distringuish between 
performance of a good teacher and a bad 
teacher. That is why the •• Committees have 
been constituted. The whole idea is that 
whomsoever we appoint should be in a pOSition 
to teach the student. After all if 'NO do 
appoint a person who' is' n:)t able to communicate 
then w€' are doing a dis-s ervice to tho 
studentS' ~  I do agree that there 
is a case of taking SC/ST candidates. So 
far as the SC candidates are concerned, we 
have filled the quota, It is only l~ the 
case of STs that we are facing' this problem." 

, . 
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5.10 The Committee were informed ~  in order to clear the 

backlog vacancies in teaching and non-teaching posts, the Ministry 

is conducting special recruitment for g:,s/STs,.Tho Comnittoe are 

distressed to note that in earlier spec ial drives in 1989 and 1992 

the Ministry were not able to overcome the backlog vacancies,. What 

dismayed the Committee more was that i,n the special drive in 

May, 1992 ,a small number of candidates were selected for various 

posts:. For the Misc. category 37,6 Scheduled Castes candidates 

appeared in the interview out of which 50 candidates were selected 

against the backlog ot102 vacancies'. In case ,to f' ST candidates 

out of 368, 259, 51 and 35 candidates ~l  86, 62, 9.nd 18 wore 

finally selected in respect of PRT, TGr, Mrs: category and PGr 

posts respectively against the backlog vacancies number 161, 162, 

66 and l ~ Even the representative of the Mi"nistry was candid 

in admitting that there was a huge gap between the number of 

candidates appearing for "the interview for :Sf and the number of 
, " 

candidates who were finally selected. The' Corirnittee feel that more 

candidates' could have, ;been selected in the spec ial' drive. Even if 

the Kendri ya Vidyalaya Sangathan try' to f ill up the huge backlog 

~  repeated spe,cial drive.$, the, vacancy will continue to exist 

f or years together ~ l  and ufltil somq ~  a nd meaningful 

efforts are made in this regard. The Committee rae anmend that in 
, ' . ~  ,,' , 

order to fill up the backlog vacancies the"Govti. of India/K'vS 

should try to reduce the qualifying 'standard 1n ,the ~  a bit 

more so that more SC/Sf. candidates get l ~ ~  backlog 

vacancies:. The Committee further recommend that the selected 

candidates should be provided a short ~ in-service training 

course irrroediately after selection so that their skills can be 

upgraded before taking up their assigrnnent;. 
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5.11 -It has ~  -stated, 

..;'. that to fill up the pr:lmotion quota for 

each category of non-teaching and tOJ.ching posts, the 

Departmental ~ l  on Gomm1ttaes (OPes) are held which 
.1 •• 

~ the employees on the basis of /\CRs, senlority-

eum-fitaess or seniarity-cum-merit as the caSe may be. 

• 
On being asked what are the concessions/relaxations 

allowed to SC and ST employees while conSidering them for 
... 

• 

prom9tion, the Ministry replied that in th.:: morit promotion 

the z:lne of conSideration is extended up to'5 times the 
. . . 

. 1. numb\?r of available ~  In s ellt Jrl ty-cum-fitnesS 

promotion, ths se/sT who have acquired minimum length af 
. are 

~  required .for the promotion ~ c·)nsidered. In 

l~  scale SC/ST candidates who have c0ffipleted ~  
I '1 

probation period i.e. 2 ~ are awarded selection grade 

against the quota reserved ~  them. 
! 

(' r 2 
~ . ' The M1:nistry ~  furnished the f()llowing S,t?Jtement 

) 

regardiRg ~  of, staff both teachin g and non-teac.hing 

in Kenctrlya Vidyalaya San gathan. 
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r;. 11 The Committee pointed out that in Group r  •  , 
~ ~ 

no SC/ST was promoted during tha year 1989, 1990 and 

1991. In caSe of Gr'"lUp ~  no ~  of 3CjST were 

dJne during the year 1990-91. In Group te' only one 
.... 

S! out of 29 in 1989 none in 1990 and onl y' 2 out of 

72 in 1991 were promoted. 
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5.15 The .Conmittee were infoI1Tled that in order to 

j.;. 

fill up the 15romotion ~  .for each category of norr-

teaching and ~  posts, the I:epartmental Promotion 

Corrrnittees are held which recoomend the errployee s on 

the basis of ~  Seniority-cum-fitness or seniority-

cum-merit as the case may be'. They regret to note that 

a large nunber of promotion posts reserved for ~  

could not be filled due to non-availability of suitable 

candidates. The Committee reconmend that the KVS should 

give promotion to SG/sr candidates by giving suitable 
fI 

relaxations and if after relaxation enough tiandidates 

are still not available, then the vacancies reserved 

for promotion for g:;/ST candidates may be filled 

throu9h direct recruitment;. 
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CHi'-.PTER VI 

o  • 
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th\.:'· cri toria ' ., .... I ,; . 

. When as ked · Ity 'tbe-Conmi tttta '.;tb )Uit,f allowed in ~ 
I  , 

admission ~ the wards -if civilian population. "it l)as b0-.:n 

. S-tated that the admiss i:m t J the floating popul ati on 
;-. . 

who are desirous of joining the patterns of studies a 

adopted ·in Kendriya Vidyalayas is als ,J giVOI;)" subject to 

the availability of seats. For admission to Class I 

normally no admission test is ~ H()wever, if the 

number of children seeking admission is larger than the 

number of seats available, an admission testisconsidarod 

ne'cessary t'J asseSs the general ~  I;>y means of a 

~ O ~~  
". 

6.2 The Committee ar' informed that following instruc-
tions have been iss·\oIed 1:.0 Principals for admission to 

SC/ST candidates :-

( i) 

( ii) 

(i:l:i) 

To advertise the reServe quota for SC/3T at the 
time cf admiss ion in local leading neWS papers • 

After meeting the needs of rogistered 3C/ST 
candidates if s eats of either S CIrST candidates 
remain unfilled the" the unfillea quota of one 
rl3serveo category mC\y be transferred to other / 
reservs::tcategory Subject to a maximum number 
of seats of 22.5% of fres h admiss ions. 

The SC/ST quota may be filled on the basis of the 
priority category i.e. children of transferable 
Central G,)vernment employees .. then by children of 
transferable employees of autonomous bodios and 
public sector undertakings fully financed by the 
Gcvernment ~  India and then by children of non-
transferable Central Government employees and 
even by the children of other floating population. 
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If a'fter accommodating registered candidate, seats 
are not fully l~~  UP. they may be treated as 
unreserved 'on lat"t· -workJing. cray of July and 
allotted to thos'e in· the .waiting list. 

'When-'aske1f'what is. ~~ l  ~  for 

admiss ion to various. clasSes from I to XII for general 

candidates and for SC/ST candidates, the_ Ministry replied 
. ' 

that the admission test will be of the level of the annual 

examination of the class preceding the one to which 

admission is $ought. Candidates receiving 35% marks in each 

subject in the admission ;test may be considered .. eligible 

for admission to ClAsses II to VIII, But for admissi:m to 
\ 

class IX, a candidate should Obtain 35% marks in each 
, t 

subject and for admission to Clas's X, a candidate should 
.L 

obtain not less than 35% ataI:,'ks in each subject and an 
. .' ~ , ~  .  .  l '.' i': . 

aggrogate of 40%. Some. 90noess ions' may b'e given for 

deficiency in language (English a,nq Hindi). The ~  

~ : 
.will .. not however, be's'o liberal that the deficiency can 
• WI, ,.- ' ~ 

not be. made good by'the conbined efforts of the school 

and tho parent in:>ne academic session. 

6.4 'In regard to relaxation given to SCfoT students 

·in qualifyirYJ standardS the Committee wero informed that 

for deciding' the ~  for Class XI admission, the 

students belonging to SCpT are ,given maximum concesS ion 

of 5 marks in an individual subject or a maximum conc'ession 
of 5 marks spread over different subj ects so that the 



~  

tho total cmcessi,n in all the subj ects ~  

together docs ;-not exceed 5 marks. P')r ::>ther classGs 
, , 

~  arc madet::> admit each sc/ST candidnto by 

relaxing the qualifying standards. 

6.5 Regarding admis s1'')n of the JC/ST students 

tho representative Jf tho M.inistry, Human Ros:iurcos 

Development statIJd during evidence : 

."P')r each clas.s we havo 35 students_ 
We follow the res'ervat.i ')n 'Jf 15 percent 
and 7';' per cent •. ClJr instructims are 
that If a SC candidate 'is n:>t aVr.tilable' 
thon it may be ~  )Vur t·) ';)T candidato, 
if one sucH is available and vice-versa. 
Then 0ur admission ar.e open ,till 31 July 
becauso thesessi'1n s'tarts in July_ So 
f ':Jr !1ne month we. ~ it ')pen. Wo 
kaop on waiting f'Jr ~ Sl  candidatos till 
31st July and the instructi ')ns are if 
at the 01 ')se Jf that particular' 

.. 

... , ... 1-
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day adequate number af students are not 
available they can be considered. The 
idea being that we"should not Permit a 
facility, which is existing ~ schools, 
to remain vacant and n'Jt to be utilised. 
It means that optimum util is ati on 'of the 
capacity should be there. 

In add iti ':m t'J this we have other sets of 
admissions, that is the reservati')n for 
other categories like RAW, Ministry of Human 
Resource Development and special dispensation 
cases, etc. Last year asub-Committea 
attached t) the Minis try of HRD ruled th at 
such special dis pens atian should not exceed 
10 per cent of the total admiss ions of the 
previous year. This is a point WG tried to 
achieve. Special dispensation admission waS 
only to the order of' 8 per cent to 10 per 
cent. So we were well within that 10 per 
cent. As you are aware in the case of 10 per 
cent reservation, according to the recommendations i 
of the Committee each Member of Parliament is 
given two seats, each Member of the Council 
of Ministers is give five seats, each Member 
of ,the Committee is given five seats a,nd this 
is how it ;is divided and we did the admissions 
according to that. We were unable to have 
reservation in this category because of the • 
special preference or particular preference 
exercised by thl? hone Members. We have to 
go by, t" what they des ire.· 

6.6 The witness further added : 

IIWith regard to ::>lJr achievement of 
admission in 1991-92 72 908 were admitted, 
out of which 11 204 were of Sc category 
which works aut to 14.6% and 5719 of ST 
category which works out to 7.3 per cent 
we"are very close to the nqtional average.1t 
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6.7 The Comm1 ttee n"tG that f")r adm1ss 1:1n t J 

Class I normally no ~  test is ~  

~  if the number f)f children sockin'J admission 

is larger than the number ~  seats availablc, an 

admissi)n test is c'msidered necessary. The Corrrnittee 

~  ~  that the admission test will bo ~  

the level :)f the annual examinati'm 'If the class 

preceding the :me t'l which admissi:m is s'Jught. 

Candidates receiving 35% marks in ench subject in. the 

admissi0n test may be c,nsidered eligible flr ~  

up to class ]X andf0r admissi,')n ~ Class X, a 

candidate should obtain not less than 35% in each 

sllbj act and an aglregate of 40% marks. 

6.8 The Committee note that the students 

bcl:mging to SC,/ST are given a maximum ~  'Jf 

5 marks in any ()ne of the individual subject or a 

~  c,oncession of 5 marks spread over ! 

differQnt subjects so that the t)tal ~  in all 

subject taken t:>gether does not exceed 5 marks. The 

Committee feol that in a situation where tho number 'Jf 

SClST applicants are less than the number nf seats 

reservod for them, there is hardly any need t, hold any 

test for admission of the eandidates bel:mging t:) these 

communities in the Kendriya Vidyalaya Sangathn. 
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CH\PTER -VI 

Ere recruitment Training 
• .. 

scheme 
Whan asked whetror there is any / ,for imparting 

pre-recruitment tr.:)iningto SC/ST candidates in Kendrlya 

Vidyalaya Sangathan, the Ministry replied that the 

trainin 9 is a ro gular feature in Kendri ya Vidyalaya 

Sangathan and the S ~T  ~ also imparted in-service 

training alongrJith others. However, thare is no 

system of pro-recrui tmant training in Kendriya Vidyalaya 

'San gathan. .. 

.lo": 1 . . 
• 

; . .-
During the cow:'!e 'of ov1dence, the representative 

t & .t .' • I '." 

of the Ministry re-itera'ted the nbove ~ itfon :-' 

.e have in-service training for 
our tf:achers for upgrading their 
ski 115 •. But at the first p'Jint . 
of entry, S.Ed is a compulsory 
i tern of quali fica tion. Over the' 
years, in order to u;..-;gtade the 
skills, and in ~~ t:'l put .them 
in tune wi th th e modern c onc ep t, 
we do have in-service train!n g 
courses. ~ not have as of 
now any pre-recrui 1ment training 
c')ursos ". 
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7.3. On being askod what are the concessi':>n/relaxations 

allowed to SC and ST candidates at the tlme of rp.crui 1btent 

the Ministry.replied as follows: 

a} N') applicati')n fae is' eharged fr-::m Se/ST candidates. 

b) /\11 the SC/ST qualified ~  (lfsted in the 

c':>mputerised ·meri t list) are called for interview 

irre?pective of their cut off marks as for ~ 

.candldate$ wherever Slffieient number of canidates 

(qualified) are not ·av.ailable. 

c) Five years aoe relaxation is allowed 

d) In tervi ews are C'Jnduc ted separate ly under ::elaxed 

standards.'. 

e) Five grace marks are .. allowed toSC/ST cl3ndidates 

by the interview Board. 

f) I f required, posts reserved for SC/ST are advertised 

separately • 

.. 
7.4 The Committee were infonned that in "the 

advertisements t.he numbcro f Pr:lS ts reserved for SCs and 

STs and 131s') concessions .alll)wcd in age and applicati""n 

fees etc. are also fndic I3ted. 
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During eVidence it was stated by the' 

1 representative of the Ministry that fJr the post jf t0J.cher 1 

1°: ! it..J \. 

minimum 45% are prescribed f)r the candidates fr 1m ~  
;A 

ct.teg·)ry and 5% relaxati':m is givQn tJ SC/3T candidates 

i.e. 40% marks are prascribed ~  them. 

7.6 

7.7 

During the evidence, the witness state that : 

liS.) ~  as ~ l  qualificati:m f')r 
interview is ~~ ~  thero is no 
relaxati:m f"Jr ~ T candidatos.1I 

Regarding backlog of vacancies )f teachor in 

~  categ Jry, i thQ C0mmittee sugJestud that the candidates 

f;:tiling 1n interview can be given sh·Jrt c')urse training 

in teacher ~ stipend under special component plun. 

Rcncting t) this, the Secretary, I Ministry ?f Human 

Res ()Urce-. ~ l l  stated during evidenco :-

7.8 

-; 

"The fact 1s that a lar;:e number Jf vacancies 
have .alraady been filled up f'Jr SCs. It is 
lnly 'Tor the STs that we are facing the prDblGm. 
S.ince July, 1992, advertisement has been aiven 
and a large number 'Jf applicati ~l S have n')w bcon 
received. A special attempt will be made in tho 
selection committee itself. J\S the Additi 1nul 
Secretary waS menti ')ning, selS Ts cannot be 
br(mbeaten . . · by ~  they are 
being aSs Jciated with this w)rk; let us 500 
whether we can l~ l  clear tllis in th..:: 
C':mll'l1ittee itself; failing which wo will take 
the sug;1esti'ms :)f the H·Jn. I ~  t') d0 this 
in the areaS where there is a shortfall and try 
and make it up." 

Exp1aing ~  the Additi"mal E ~  1n 

Secretary stated :-

"We will go through the July, 1992 advertisQffiont· 
If we are t·J appoint 167 nnd we still feel j. 

at tho end of the interview that we can 
take only 100 and 67 are n0t g0:>d en')ugh t) ba 

.... 



-4'--
taken in, what we can ~ is that 
there w'1uld be an ')rder ')f merit. We 
will have a merit list ~  167 with 
a cut-off p')int, at 100. And 67 may 
be put through' a training pro';Jrnmme Sj 
that they qualify 'and they bocomc gQ0d 
enough t') start teaching. That is 
one thing ~  can be d)ne t, fill up 
the backl')9 'vacancies. On a rGJular basis, 
the provisi"1n is not there with the 
Sangathan. Wo have in-service ~  
programme." 

As . I 5 a id, th.are ara ')thor 5 ~  

which take care ')f tnis pre-service 
c')nditi :m.' S inca we .are als 0 duty-
, ,bound to fill up' the vacancies t we 
can take it on one-time bas is t, get 
the vacancies filled up. Later, 
tho future vacancies will be taken 
care of." 
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7.9 The Corrrnittee note with dee.p regret that 

al though the Kendriya Vidyalaya 5 angathan is facing 

huge shortfall in filling up of the reserved quota for 

Scheduled Castes and Scheduled Tribes in ~  

as of now neither the Sangathan nor the ~ ~  of 

Education tried seriously for conducting pre-recruitment 

~~  course for SC/ST candidates. They find that 

a number of se/sT candidates other wise eligible by 

fulfilling minimum qualification fail at interview 

stage. They feel that these candidates can come up to 

the requisite standard if a Short. term training course 

in teaching is arranged on ~  basis. The Committee 

therefore, recommend that pre-recruitment coaching 

course be started for those eligible sc/sT candidates 

who are desirous of taking up teaching profess ion so 

as to sharper their skills and can qualify in interview. 
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Reservation in Service 

In repl y to a qu estionregarding poor performance of 

KendriYa Vidyalaya Sangathan in: recrui "bnent of SCs and Sls 

the ~ of Ministry stated -till 1989 •••••• attempts 

were made to recruit the persons of SCS and Sls . category 

Unfortunately. because of certain qualifications required for 

the purpose of teaching and because of other facili ties, other 

member being avail able, not many candidates were will ing to 

take up teaching as a professial.. We have instance where the 

Sangathan was constrained to gain for de-reservation to fill 

up the vacancy •••• As far as SC people are cone erned we are 

1 ikel y, ,to ,fill up all the vacancies that we have advertised in 

May, 1992, we 'are still deficient in the case of 51.-

a.cruitment of Procedure 
to 

On being asked aSbvhat relaxation are provided to 5C/Sl 

candidates safar' uS minimum qualification is concerned, the 

~  of the Ministry stated dthere is no relaxatial 

for SC and Sl in ~  of min:imum qualification for the 

interview, but in terms of their performance in the interview, 

we do try to go as far below as possible.-

Ihen asked wnat about the percentage of marks, the 

witness repl ied : 
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.. There is no mention of percentage of marks 
for the primary teachers, their qualificati'on is 
just pass mark, but percentage of mark has 
been men ti ohecl in TGT." 

T ~ witness further claflf1ed : 

" In the process :)f selection, when they' 
are called for the intervi ew and when we try 
ta select the candidates, we do two things. 
In one case, we invite only in the r,atio 
of 1:8 and in the other case, we invi te in' 
the ratio of 1:10 cven though we may stop for 
the general canrlidates at a higher percentag,e 
depending upon the perf:)rIT1ance 'and their 

~  qualifications. In the case of 
SC and ST candidates, we do not want to 
restrtt. ourseleves to any percentage 
of marks but we would like to come down 
as much as possible and even the minimum 
qualification prescribed would be relaxeq 
and take as many as possibleso that we 

... -., 

are able to fill up the vacancies. In one 
case, the desire is to take the best possible, 
and in the other case, the desire is to fill 
up the vacancies. That is the sort of approach 
that we are making." ' 

The witness further elaborated: 

"The, approach is totally different. In one 
case, it is done by selection test. We have 
a large number of applications. we do this 
in order to See that a limited number of 
can'didates are called for. In other case, 
we have to fill up as much vacancies as 

~ ~  l.sL' far as prhnary teachers are 
c:>ncerned, there is no such percentage 
of marks prescribed. For trained graduate 
teachers, it is 45 percent. We have to 
restrict to that. But we will be willing 
to comedown and take anybody who is 
avail able and put him there. There, we do 
not put him to such vigorous tests during 
the process of selection." 

The witness added : 

We do not go beyond O~  
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Pre-recruitment Training 

~  asked whether there is any scheme for ~  

pre-recruitment training to Se/ST candidates in Kendriya 

Vidyal aya SanCJathan, the representative of Ministry of Human 

Res.:.tUt:es Development stated: 

":.·1e have in-service training for 
aur teachers for upgrading their skills. 
But at the first point of entrr' B.Ed 
is a complus'ory item of qualif cation 
Over the years, in order to upgrade 
the skills, and in orders to put them 
in tune wit.h the modern concept. we 
do have in-service training courses. 
we do not have as of now any pre-
recruitment training course." 

The ~  then adjourned. 
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Whoo the Committee wanted to ~ Yhetherfor the 

Group 1 C' and G ro lip ~ po st s rae rui t ment are don e on reg ion 81 

b,3sis by f.Ollowing 100 point rostes, the ~ at ive 

of Minist rt of Human Resource Development st atedS-

"We are following «? P9int ~  
we are ~  It on all India 
basis. The.TGT, Primary Teachers, 
corne under ~ C and -for. the 
teacl'?ing ~  for Yhom 
transfers take place all over-'the 
COlritry, we hate a caminn ail-India 
cadre and th at is vby we h ave this 
40 point roster." 

Th e witness elaborcft ed. 
, . 

~  recruitroont is liOked with the Cadre 
bee ause of the ,natureo! job and this is spread 
allover. the cOllltry. It 

He added, 

"We h a'lfe a problem of All India' c adr&, which 
~  prorrotion, transfer take place on all 

I ~  basis.," 
, 

He continued: 

"1;£ we arato ch CJlg e  f Q to G 1'0 ~ C from 
40 point to 100 point ~  then the 

~  Ifhich the SCs/STs are getting 
in a part ic ul ar reg ion wo uld b e ~  
then he can not apply elsev.here. 
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S,section Board 

Regarding the questions that are asked ih ~ 

-the repres entat ive of the Minist.ry stated : 

"For post-graduate teachers, questions are on the 
subject because knowledge of his subject.is very 
important and he ·has to teach at the university 
level and Same is the' case with the TGTs. In the 
case of primary teachers, questions are on general 
awareneSs like What is educ<ltion, etc. because 
after all,Lprimary teacher is an ordinary graduate 
teacher in any subject with B.Ed. Degree. His 
task is general awareness. If a persdm is a 
graduate in three subjects, it is. not necessary 
that he will be asked to teach only in those 
three subj ects. He may be. aSKed to teach any 
sUbject in the primary classes. So my requiro-
men"t vyill be ~~ awareness So fa:r as .subj ects 
are concerned. Therefore, questions will be a 
very very general natur.e. The basic point is 
whe.ther he can carry the chU dren al ongwi th him . 
or not because the primary stage i5 the forma"t;ive 
stage and children are forced in t· hat stage trying 
to grapp 18 what education is so,. the', teacher 
should be.able·to. guIde the childrel1.-

The. ~  a.dded : 

up or post-graduate. we have' 5 ubj ect competence 
and ~  intervleVIIS., out of 100 marks, 50 marks are 
for subject competence, communication skill and 
biling,ual competence -becaUSe he .... as t.o teach in 
an<jlish and Hindi in hig.l1erclass $.5' -and general 

~ E SS and par1flcipati,on in I·curricular/ . 
. activities carry ten plUs ten marks respec-

tively. We can ensure fair play and uniformity in 
the standard of questions asked by broadly out-

l ~ the syllabus .out of whi<;:h these questiqns should' 
be. asked, so far 'as. sUbjeqtcompetence ,is ~

ned. As rega!'ds O l ~  skills ,. extra-
curricular activities etc. we cannot, probably, 
think of a model question, syllabus, etc." 

On being asked whether ~  interviews for 

Se/ST candidates held in diffe+ent dates. T ~ witness r 

replied :  ' ~ . 

• We have separate interviews for them. The inter-
view Committee is the Same, but there are different 
dates. If the date 1s the same, as it may happen 
sometime, interview is separate for SC and. ST 
candidates and we keep the time diff erent. 'n 
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Backlog and Spocia1 Drive in KYS 

When askGd vJ1ethGr any special acauitmont ~  baen 

mriert,':>kcn by Kenc1riya VidyClla SC'lngathcm for scjSr, the 

witness st .. ted:_ 

"We ~  n (SpGcialhlrive in 1989 ~  another in 
1992 \\h ich is m:; ra reI GV '10 t. In 1992, as I 
explainod eClrli0r, we wont in for ~ ~  iSGlOOnts 
ona in the ITnnth nf Mn"t, 1992 ~l l  for SCs 
~  5T s rod the I)th0r 1n the fI'rlnth of 
July,1992 for gun::.r"l c,nc1icJ"!tcs as aisa the 
Scheduled ~  i'lncJ Schec1ulcd T ribose ft 

~  rlsked vtly a very ~ll nurrber of ~ ST c.,ndid.:ftes 

h a":Ie bean selected. ir;l the o1'llrlier spec ial drive th0ugh 

th e nurrber of ,applic mt s ~  very large, the r&:>resent ;)tive . ... 

Min istry qf Hil:D st nted:_ 

"Sir, th ere h as been less selec tirm in the 
category of STs than vIlat was adVertised for, 
altht') ugh, the nunb"r of candidates W10 appe:'lred 
foX' the interview W'luld hava possibly.fulfilled 
a.greater nuni:ler of selections .There 1S a 
gap between the n unberof c:od i ~ ~  ""'0 
appedred for the interview for sr, and the 
nunber of c"'lndid:'1tes vIlo were finally selected. 
SOt on-e argument could be, we could have 
selected rmre·. Lhf6rtU'1 .. ~ l  we have a rule 
by which in the interview itself the c andidntes 
may be eligible for selection but \"llen the 
int ~  is being conducted he must h ,'lVe a 
minimum of 40 percent marks bpfore he cnn be 
finally selected. BecC\use of these rules, 
tho sa c ~  ates vilo f ail to get 40 ~  
marks in the int ~N  were not select ed. 

The Secret ary, Minist ry of Humcn aesourCE'S Development 

elIse st ~

"In the interview, that 40 peEcent mark are 
apparently qualifying mpiks. 0 they 
are not able to qualify. 

. ~ 
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ThG Committee pointed out that, while the educational 

qualifica'sions lfc' fulfil:'b?d by the ~ ~  then this 
\ 

40 ocrcE:nt marks' for interview should not be followed • . 

ttl \'Jould like to make one "point clear that 
qualifications have been prescribed by the 
BOard' of Governors. After that educational 
cualificc:tion are considered. They are 
scrutinised, by the Selection 'Committee, because 
there are othGr ess enti a1 qua lificati ons ':. 
for the post Of teacher and the Canmittee 
follow the directions given by the Board of 
GOvernors. For the post of teacher minimum 
'1,5% marks are prescribed for the candiqate 
from General Category and 5% relaxation is 
given to SC/ST candidates i.e. 40% marks 
prescribed.for them." 

........ 

The Commi;. tt ee pointed out that at l~  for the post 

of teacher and other class III posts, selection could have 

been done on the basis Of marks ,acquired by them in written 

test or otherwise without interview. 'In this regard the 

til ',!ould most suggest 'that quite apart from their 
getting an academi.c qualifica'tion, making them 
eligible for being considered as a candidate fOr 
appointment they must also have the necessary" 
skill to communicate to the students. Because 
nfter all it is a very sacred duty which they lave 
to perform. Io addition, different Universities, 
different Institutions have different ways of 
marking. NO":,, there has to be sane harm,onisatlon 
::lnd it is that harmonisation which is attempted 
through the process of Sel,ection ~  If 
we could not have the S(!lection Committee then one 
'llouid' not be abr'e to distinguish between ~ 
formanca of a good teacher and,a bad ~  
That is whi' t,hese, Committee have been consti ~ 

T ~ l  idea is that whomSOever we appoint should 
pe in a p,osition fo -teach the student. After a1'l 
if we do appoint a person who is' not able to communi-
cate then we are dOing a dis-service to the students 
community. I do agree that there is a case Of 
taking ~ ST  So far as the SC candidates 
are concerned we have filled the quota, It is only 
in the ease of STs that we are facing this problem.:' 



~ -
AdmissiOn of Students of KyS 

Regarding adnission of the S ~ students the 

representative of the Ministry of Hunan Resource 

Development stated :-

"For each class we have 35 students. 
We follow the reservation of 15 percent and 
7;' per cent. Our instructions are that if a SC 
candidate is not available then it may be handed over 
to sr candidate, if one such is available and 
vice-versa. Then our admissionsare open till 
31 July because the session starts in July. So 
for one month we keep it open. We. keep on 
'waiting for S ~ candidates till 31st July 
and the instructions are if at the close of that 
particular day adequate number of students are 
not available :.tan be considered. The idea, being 
that we shoula,not permit a facility, which is 
existing in schools, to remain vacant and not 
to be utilised'. It means that optimum utilisatiop 
of the capac ity should be there'. 

'In addition to this we have other sets of 
admissions, that is the reservation for other 
categories like RAW, Ministry of Hunan Be.ource 
J:evelopment and' special ~  etc'. 
Last year a Sub-COnmittee attached to the 
M ~  of HtlTlan Resource I:evelopment ruled that 
such special dispensation should not exceed 10 
per cent of the total admisSions of the previous 

~ This is a point we tried to achie-ve. 
Special dispensation admission was only to the 
o,rder of 8 per cent to 10 per cent'. So we were 
well within that 10 per cent. As you are 
aware in the case of 10 per cent reservation 
according to the recontnendation, of the Canmlttee 
each Member of Parliament is given two seats t 
each Member of the Council of Ministers is given 
five seats, each Member of the Committee is " 
given five seats and this is how it is divided 
and we did the admissions according to that'. 
we were unable to have reservation in this 
category because of the special preferenee 
or particular preference experienced by the 
Hon. Members. We have to go by what they deSire.· 
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The w itnes s further added :-

"With regard to our achievement of ~  sian in 
1991-92 72908 Were actnitted out of which" 11204 were 
af s: ~  which works eut .to ~~ and 5719 of 
Sf category which works out to 7.3% we' are very close 
to the ~ ~ l average." 

R ~  T ~  

R ~ the relaxation in respect of minimum 

qualiflcat'ion given to S:;/5f candidates at the time of 

interviews the representative of the Ministry added : 

"So far as .the minimum qualification for iD/texview 
is concerned. there is no re.1axation for :::il,; ~  
candidates;. - . 

Rogarding backlog of ~  of teacher in sr category, 

the c.()mmittee suggested that the candidates failing in 

interview can be given 5 hart, course training in Iteacher by 

~  unqarspecial component plan. Reacting to 

this,. the S ~ M  of Hunan Resotm::e ll:!"elopment 

stated :- .. .' .. 

~ T  fact is that a large number of vacancies 
have already been filled up for, S:;s. It is 
onl y ,f or the 5fs that we are facing the problems:. 
Since July.1992t advertisement has been given and 
a large number ot applications nave now received,. 
A special attempt will be made in the selection 
Committee itself. As the Additional Secretary was 
mentic:ming, SC/sffs cannot be brow beaten by others; they 
are be ing assoc iated wit h thiS work; let us see 
whether we can completely clear this in the Committe 
itself; failing which we w,ill take the suggestions 
of the Hon' ble Member to do this in the areas where 
there is a shortfall and try and make it Up'." 
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EXplaing further, the Additional Education 

Secretary stated :-

"We will go through the Jul y, 1992 
adveptisement If we are to appoint 
167 and we still feel., at the end of the 
interview that we can take only lOa 
and 67 are not good enough to be taken 
in, what we can do is that there would 
be an order of merit. We will have 
a merit" list of 167' with a cut-off 
point at 1Do.. And 67 may be put through 
a training programme so that they qualify 
and they become Slood enou¢1 to start 
teaching. That 1S one th1ng which 
can be done to fill up the backlog 
vacancies. On a regular basis, the 
provision is not there with the 
Sangathan. We have in-service 
training programme'. 

As I said, there are other schemes 
which take care of this pre-service 
condition. Since we are also duty-
bound to fill up the vacancies, we 
can take it on one-time basis to get 
the vacancies filled up. Later, 
the future vacancies will be taken 
care of. It 

The Committee then adjourned. 
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~  

The Commdttee sat from 11.00 hrs. to 12.30 hrs. 

Shri A.C. Das Acting Chairman 

MEMBERS 

LOK SI'.BHA --........... -
2. S hri Mahendra Bai tha 
3. Shri Ram Prakash Chaudhary 
4. Dr. Ramchandra Dome 
5. Dr. Ruvi Mallu 
6. Shri Mangal Ram Prem! 
7. Shri Ram Singh 
8. Shri N.J. Rathava 
9. Shri K.D. Sultanpuri 
10. Shri N. Dennis 

R\JY/. Sl.BHA 

11. Shri Prakash Yashwant [uri)adkar 
12. Shri Sunil Basu Ray 
13. Dr. Faguni Ram 

~ Shrimati Kailashpati 
15. Shri Radhakrishan Malaviya 

SEGRET/JtIAT 

1. Shri N .M. Jain, Deputy Secretary 
2. Shri Babu Ram, Under Secretary. 



2. The Comml.ttee conSidered Draft Report on Reservati.ons 

for and employment of 'Scheduled Castes and Scheduled 
Tribes in Kendriya Vidyalaya Sangathan and Kendriya 

Vidyalayas including -reservation for SC/S! in admission 

therein and adopted . ~  modification as sho"'" in 

the Annexure. 
,. 

3. The Committee authorised the Chairman to finalise 

the Report on the bas is -of faetual veri'fication by the 

Ministry of Human Resource Development and 'get it 

presented to both the Houses of Parliament. 



MODIFICATIONS AS CABRIED IN THE DPAFT 
REPORT CN KENDRIYA VIfJfALAYA S.WGATHI-J-J • 

51. Page Para 
No. No. No. 

29 5.10 

c 

32 5.15 

• • • • • 

--
For Substitute 

.... __ e, ••• . ... 
They recommend that "the They recommend tho.t ih 
qovernment of India/KVS order to f ill up tho 
should cons ider the backlog vacanci as the 
desirability of exempting,Government of India/KVS 
at least posts of Gr. IC I t should try to reduce the 
category of ~  qualifying standard in 
from the interview the interview a bit more 
before selection pro- so that more SC/S T candi-
vided the candidates . dates get selected against 
posses minimum educa- backlog vacancies. The 
tional qualifications Committee further 
prescribed for these recommend that thG selected 
posts. candidates should be 

provided a short term in-
service training course 
immediately after selection 
so that their skill scan 
be upgraded before taking 
up theirassignment. 

The Committee desire 
that the KVS should 
try to give promotion 
to SC/ST candidates by' 
giving suitable relaxa-
tion and dereservation 
should be reS orted to 
only in exceptional 
circumstances. 

The Committee recommend 
that" the KVS shoul d g"ive" 
promat i on to 3C/3 T candi-
dates by giving suitable 
relaxations and if after 
relaxat1.on enough candidates 
are ~ ll not available, 
then the vacancies reserved 
for promotion for SC/ST 
candidates may be filled 
through direct recruitment. 
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